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AralamS 'ate farm at CaDDanore 
(Kerala) 

3001. SHRI M. RAMACHANDRAN: 
Will the Minister of AGRICULTURE 
AND RURAL DEVELOPMENT be pleas-
ed to state: 

(a l the particulars of aid obtained 
from U.S.S.R. to set up the Aralam State 
farm at Cannanore in Kerala; 

(b) whether it is a fact that one of 
the main causes for loss and poor output 
of the farm is the frequent changes in 
managment personnel and their varied 
ideas about plantations/cultivation; and 

(cJ whether Govel nment propose to 
set up of an AdvisolY Committe.! consist-
ing of people's representatives, experts in 
agricullure, trade union members elC. for 
efficient function ing of the 'farm? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP-
MENT ffiHRI CHANDULALCHANDRA· 
KAR.): (a) Gift A,ricultural Machinery 
and Spare parts worth Rs. 23.99 lakhs 
(elF Value) was received from the Govern-
ment of USSR for Central State Farm, 
Aralam, District: Cannanore {Keraia). 

(b) No, Sir. 

(c) State Farms Corporation of India 
bas already set up an Advisory Committees 
baseJ on certain uniform policy and pat-
t ern for alllhe Farms. including Canoanore. 
The Advisory Committc.es consist of Agri-
culture Prodllct,on Commist)ioner of the 
State, Dir~ctor of Agriculture, Chief 
Eoainecr, Labour Commissi()ncr, represen-
tative from EI ectricity Bllard, Scientists 
fiom Rosearch Institutes like Centra) 
PJantation Crops Research Institute, Central 
Tub er Crop Inst itute, Rubber Board, 
Coconut Board, Directorate of Cashcwnut 
Development etc. All policy matters and 
prosress of the farms are discusQed at the 
Advisory Committee meetinis. 

Besides, a Farm Development Council 
is functioning at Cannanore Farm in which 
trade unions are al:io represented. No 
other Advisory Committee is proPQsed to 
be Ict up in tbe ~ircum8tanccs. . 

Working 01 Censor Board 

3002. SHRI HAFIZ MOHO. SIDDIQ : 
Will the Minister of INFORMATION AND 
8~OADCASJ'ING be pleas ed to state: 

(a) whether the working of the Censor 
Boa.rd is far from satisfactorY and films of 
poor qualit)' get by ; 

(b) if so, the action Government 
propose to take jn the matter; 

(c) whether there is any proposal to 
exhibit films in Hindi and foreign languages 
over Doordarshan having 'A' Certificate; 
and 

(d) if so, details thereof and from 
when? 

THE MINISTER OP STATE rN THE 
MINISTRY OF ]NFORMATJON AND 
BROADCASTING (SHRI V.N., GADGIL) : 
(a) and (b) No, Sir. All films arc exa-
mined by the Central Board of Film' Certi-
fication in accordance with the provisions 
of the Cinematograph Act. 1952 and the 
guidelines issued thereunder. A copy of 
the guidelines is laid on the TabJe 'of the 
House (Placed in Library see No LT 1348 
185). The m embers of the Board and its 
advisory panels and examining officers are 
directed time and ,Igain to strictly adhere 
to the guidelines while examining films. 
Whenever any vioJalion of the guidelines 
in certified films comes to the notice of 
the Go~ernment, necessary corrective action 
is taken. 

(c) and (d) It has been decided to 
telecast felture films with 'A" certificate 
in all languages over Doordarshan only 
after removing those pC'rtions which arc 
DOL suitable for family viewins. 

Unhygienic Conditions of Gov~rnment 
Quarters at Aram 8agb 

3003. SHRI OWAIS: Will the 
Minister of WORKS AND HOUSING be 
pleased to state: 

(a) wht'lher be is aware that residents 
of type C quarters at A.ram B2gb arc 
foelin, iD:ieQU~e foJ', tho lalt two year. dUI 




